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C.G.H.S. Doctors

803, Shri Shree Narayan Das: Wil]
the Minister of Health and Family
Planning be pleased to state:

(a) whether any assessment has
been made of the extent to which the
beneficiaries of (Central Government
Health Scheme had to get themselves
treated by private doctors due to the
C.G.H.S. doctors working according to
rule since December, 1965;

(b) if so, the steps taken to meet
the situation;

(c) whether any assessment has also
been made as to the requirement of
doctors, if doctors are allowed te work
according to rule; and

(d) if so, the steps taken to mect
the situation?

The Minister of Health and Family
Planning (Dr. Sushila Nayar): (a) to
(d). No such need had arisen as
necessary precautions were taken to
prevent any dislocation of work.

Assessment of the work load of
Medical Officers is done from time to
time. The number of doctors in the
dispensaries {s adequate.





